IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR
CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF MAY, 2023

PREVIOUS INSTITUTION DISPOSAL CLOSING
S.No. KIND OF CASES satance [ rell oel  se[ total] FR| DB| SB| TOTAL|BALANCE
MAIN CASES:- 01.05.2023 21.05.2023
CIVIL SIDE:-
1 CIVIL FIRST APPEAL 13289] 0 6] 114 120] © 1| 36 371 13372
2 CIVIL SECOND APPEAL 5374 0 o] 34 34] 0 0] 81 81 5327
3 EXECUTION FIRST APPEAL 95| 0 0 2 2] o 0 0 0 97
4 EXECUTION SECOND APPEAL 25| o 0 0 ol o 0 0 0 25
5 CIVIL MISC. APPEAL 35990 0] 51| 312 363] 0| 26| 614 640| 35713
6 CIVIL REVISION 799] O 0 20 201 O 0 35 35 784
7 CIVIL REVIEW 8121 0O 6 23 29] O 12 18 30 811
8 INCOME TAX REFERENCE ol o 0 0 o] o 0 0 0 0
9 OTHER TAX REFERENCE 132] 0 0 0 o] 0 2 0 2 130
10 TAX CASES 0] O 0 0 0] 0 0 0 0 0
1 CUSTOM APPEAL 12} O 0 0 0] O 2 0 2 10
12 | INCOME TAX APPEAL 361| 0 4 0 4 0 7 0 7 358
13 | WEALTH TAX APPEAL ol 0 0 0 o] o 0 0 0 0
14 SALES TAX REVISON 682 O 0 8 8 O 0 82 82 608
15 | TESTAMENTARY CASES ol 0 0 0 o] o 0 0 0 0
16 | COMPANY PETITION 71 0 0 0 ol o 0 0 0 7
17 | COMPANY EXECUTION PETITION ol 0 0 0 0] O 0 0 0 0
18 COMPANY APPEAL 8| 0 0 0 0] O 0 0 0 8
19 | COMPANY APPLICATION 138] 0 0 0 o] 0 0 0 0 138
20 | COMPANY SUIT 12| o 0 0 ol o 0 0 0 12
21 COMPANY LIQUIDN. CASES 38| 0 0 0 0] O 0 0 0 38
22 | ELECTION PETITION 51 0 0 0 o] 0 0 0 0 5
23 | SPECIAL APPEAL (CIVIL) 40] © 2 0 2l o 1 0 1 41
24 | SPECIAL APPEAL (WRITS) 2466| 0| 138 0 138] 0| 93 0 93 2511
25 CIVIL CONTEMPT 4036 0 25| 118 143] O 9| 333 342 3837
26 CIVIL WRITS 101545] 0| 269| 1753| 2022| 0| 193] 1409| 1602 101965
27 | RECRIMINATION PETITION ol o 0 0 o] O 0 0 0 0
28 | CROSS OBJECTION 6781 0 0 4 al o 0 1 1 681
29 | CIVIL REFERENCE sl o 0 0 ol o 0 0 0 )
30 CIVIL TRANS. APPLICATION 1921 0 0 49 49 0 0 59 59 182
31 CIVIL MISC. APPLN. (WAKF TRIBUNAL) 38| 0 0 3 31 0 0 2 2 39
TOTAL (A) 166780] 0| 501| 2440] 2941 0| 346| 2670| 3016| 166705
CRIMINAL SIDE:-
1 MURDER REFERENCE sl o 0 0 ol o 1 0 1 4
2 CRIMINAL APPEAL 27857| 0| 34| 445| 479] 0| 23| 144 167] 28169
3 | CRIMINAL REVISION 13349] o[ o[ 173 173] o[ o] 160 160] 13362
4 | CRIMINAL MISC. PETITION 24816] o] o| so8] 808] o] o 905 905 24719
(U/S 482 CR.P.C.)
5 CRIMINAL MISC. BAIL 3304| 0 0| 1617 1617] 0 0| 2087| 2087 2834
(U/S 438 & 439 CR.P.C))
6 CRIMINAL CONTEMPT 191 0 0 0 ol 0 1 0 1 18
7 CRIMINAL REFERENCE 11 o 0 0 ol o 0 0 0 1
8 HABEAS CORPUS 41 0| 57 0 571 0] 52 0 52 46
9 CRIMINAL LEAVE TO APPEAL 1460] 0 11 31 32| 0 1| 255 256 1236
10 | CRIMINAL WRITS 1832] o[ 62[ 286] 348] 0 39 227 266 1914
11 CRIMINAL REVIEW 1l o 0 0 ol o 0 0 0 1
TOTAL (B) 72685] 0] 154 3360| 3514| 0| 117|3778] 3895 72304
TOTAL (A+B) | 239465| 0| 655|5800| 6455| 0| 463| 6448| 6911| 239009
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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR
CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF MAY, 2023

PREVIOUS INSTITUTION DISPOSAL CLOSING
S.No. RINDLOF CASES BALANCE [FBI DBl SB| TOTAL| FB] DB|] SB| TOTAL|BALANCE
MISC. CASES::- 01.05.2023 31.05.2023
CRIMINAL SIDE:-
1 |CRIMINAL MISC.APPLN. :-
(CRIMINAL INTER. APPLN.)
1 [BAIL IN CRIMINAL APPEAL 5331 ol 59| 164 223] 0| 74| 136] 210 5344
2 |BAIL & STAY IN CRL.REVISION 5075| 0 o] 128] 128] 0 o| 128 128 5075
3 [BAIL & STAY IN CRL.MISC.PET. 222431 0O 0| 721 7211 O 0| 620 620 22344
4 |BAIL&STAY IN CRL.TRAN. PET. & CR 1486| 0 0| 232 232] 0 0| 176 176 1542
5 |BAIL & STAY IN CRL.CONT.PET. ol o 0 0 o] 0 0 0 0 0
6 |BAIL & STAY IN CRLLA 18] 0 0 1 11 o 0 1 1 18
7 [CRIMINAL MISC. APPLICATION
(Arising over Crl. Main Cases) 7311 0 4 51 551 © 4 “ 93 468
TOTAL (C) 34884| 0 63| 1297 1360 O 78| 1090 1168 35076
2 CRIMINAL TRANSFER 75f 0 0 10 100 O 0 5 5 80
3 STAY IN HABEAS CORPUS 8] 0 8 0 6] o 3 0 3 9
TOTAL (D) 81| 0 6 10 16| O 3 5 8 89
TOTAL (C+D) 34965| 0] 69| 1307] 1376] o|f 81]1095] 1176] 35165
TOTAL (A+B+C+D) 274430 0| 724 7107] 7831] o] 544] 7543] 8087| 274174
CIVIL SIDE:-
1 |CIVIL INTER.CASES:-
1 [STAY INI. T. APPEAL 42| © 1 0 11 0 0 0 0 43
2 |STAY IN W.T. APPEAL / CUSTA 9] 0 0 0 of O 1 0 1 8
3 |STAY IN O. T. REFERENCE 115] 0 0 0 0] O 1 0 1 114
4 |STAY IN S. T. REVISION 4921 0 0 8 8] 0 0 37 37 463
5 [STAY IN CIVIL IST APPEAL 47271 0 6 86 921 O 1 10 11 4808
6 |STAY IN CIVIL 2ND APPEAL 2467| 0 of 34 34| 0 0| 65 65 2436
7 |STAY IN EXE. FIRST APPEAL 98l o 0 2 2l 0 0 0 0 100
8 |STAY IN EXE. 2ND APPEAL 241 0 0 0 o] O 0 0 0 24
9 |STAY IN C. M. APPEAL 10049] 0 41 94 135 O 19| 160 179 10005
10 [STAY IN CIVIL REVISION 7201 o o 17 171 o ol 29 29 708
11 |[STAY IN CIVIL CONTEMPT 171 0 0 0 ol o 0 0 0 17
s A
14 |[STAY IN COMPANY gA:E:LN. 1?: g 8 43 s o o 152
0] O 0 0 0 14
15 |STAY IN SPL. APPEAL (WRIT) 20921 0| 122 0 122y 0 82 0 82 2132
16 [STAY IN WRIT PETITION 62109] o] 225)1494] 1719] o] 140 945] 1085] 62743
TOTAL (E) 83185| 0| 397|1778| 2175| 0| 245| 1303 1548 83812
2 CIVIL MISC. APP —
3 CIVIL MISC. CASES?E;S?SNS 13222 8 gg ;37 o R - 4?&
4 EXE. MISC.APPLICATION ol o : L H 01 120
: of o ofl of of o 0 0
5 LEAVE TO APPEAL TO S.C. 1 0 1 0 1 0 1 0 1 1
SoTAL T TS ) T BT M e M e e
6| 2646] o] 319|1776] 2095] 101069
TOTAL (C+D+E+F) 135483| 0| 569| 3453| 4022| 0| 400 2871| 3271| 136234
GRAND TOTAL (ATOF) 374948| 0] 1224| 9253| 10477| 0] 863| 9319| 10182] 375243
Dt. . 13-06-2023 10:54

* %%




